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Mid-Day Meal Scheme 

*66.  SHRIMATI AMBIKA SONI: 
DR. T. SUBBARAMI REDDY: † 

Will the Minister of HUMAN RESOURCE DEVELOPMENT be 
pleased to state: 

(a) whether Mid-Day Meal Scheme has been expanded further 
throughout the country; 

(b) if so, whether many opposition parties have also urged Centre to 
expand Mid-Day Meal Scheme; 

(c) whether mid-day meal supplied in Delhi and other places have 
been found affecting children instead of helping them; 

(d) if so, whether Centre has been informed that in number of States, 
after mid-day meal were supplied, number of children has been forced 
to go to hospitals; 

(e) the total number of students who were affected due to this; and 

(f) the steps Government propose to take, to prevent such incidents 
in future? 

† The question was actually asked on the floor of the House by Shri T. Subbarami Reddy.- 
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THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (DR. 
MURLI MANOHAR JOSHI): (a) to (f) A Statement is laid on the Table 
of the Sabha. 

Statement 

(a) and (b) The National Programme of Nutritional Support to Primary 
Education (NP-NSPE), popularly called the Mid-Day Meal Scheme, 
covers all children of primary classes studying in Government, 
Government-aided and Local Body Schools throughout the country. Last 
year, .the scheme was expanded to cover Education Guarantee and 
Alternate or innovative Education Centres under Sarva Shiksha Abhiyan 
also. Leader of the opposition in Lok Sabha and Chief Minister of Tamil 
Nadu have suggested expansion of the scheme so as to cover children 
upto class VIII and X respectively. 

(c)'to (e) There have been newspaper reports to the effect that 
children in some schools of Delhi took ill on certain days after consuming 
the mid-day meal. Delhi Administration has been requested to report full 
facts, and take corrective action. Government of Andhra Pradesh has 
reported that 1378 children took ill in the State during January to 
November, 2003, after consuming mid-day meal. Government of 
Karnataka has reported that there were no such incidents in the State. 
Information from other States is being collected. 

(f) State Governments have been advised to take the following steps 
in this regard : 

(i)   ensure that food under the Mid-day Meal Programme is cooked, 

served and consumed in a hygienic manner, (ii)   involve 

Women's Self Help Groups in cooking mid-day meals, 

as far as possible, and (iii)   adopt/adapt practices followed in mid-day 

meal programme which are running well through NGOs (like ISKCON 

and Nandi Foundation). Efforts are also being made to provide financial 

support to States for meeting a part of the cooking cost from funds 

available under Pradhan Mantri Gramodaya Yojana (PMGY) of the 

Planning Commission. 

DR. T. SUBBARAMI REDDY: Mr. Chairman, Sir, it is a very good 
scheme. It was established in 1995, costing Rs.1477 crore, every year 
covering 3.25 crore children, 2.3 lakh primary schools, and 378 districts. 
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This Scheme was introduced to help the children in this country, but it is 
sad and shocking to see that in a number of States, in a number of 
cities, the children go to hospitals with food poisoning. Food poisoning is 
taking place, and the hon. Minister is giving a reply that they have given 
some advices to some State Governments to follow. I would like to know 
from the hon. Minister apart from advices, what action the Ministry has 
taken. What is the cause of this food poisoning? How is the food getting 
poisoned? And, why are the children becoming sick? 
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DR.T. SUBBARAMI REDDY: My second supplementary is this. Is it 
possible to extend this Scheme upto SLCC level, that is, up to 11th 
Standard instead of the 7th Standard? 

Secondly, is it a fact that your Ministry owes Rs. 500 crores to the 

Food Corporation of India and that it has refused to supply foodgrains 
for this Mid Day Meal Scheme? I want to know about this. 
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 MISS MABEL REBELLO: Sir, just now the Minister has 
mentioned that ISKON and NANDI Foundations are running these 
kitchens. Sir, I have seen that the NANDI Foundation kitchen costs 
something like Rs. 200/- crores. The State Governments are not able to 
implement the hot Mid-Day Meal Scheme because they do not have 
money. Sir, they have asked the Central Government to, at least, pay a 
part of that money and the Minister is again saying here that you imitate 
ISKON and NANDI Foundations. ISKON and NANDI Foundations have 
money to set up kitchens. 

I would like to know from the hon. Minister if the NGOs are willing to 
set up kitchens like ISKON and NANDI, will the hon. Minister be willing 
to meet the cost of those kitchens? 

DR. MURLI MANOHAR JOSHI: We do not meet the cost of kitchens 
in these schools; we only supply them foodgrains..(Interruptions).. 

MISS MABEL REBELLO: But, how...(lnterruptions).. 
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DR. MURLI MANOHAR JOSHI: Please listen to me. 
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DR. MURLI MANOHAR JOSHI: It is the community participation in 
these kitchens and in my opinion one of the best solutions to get these 
schemes implemented will be to involve community in distributing and 
cooking food to their children. No State Government agency or no Central 
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Government agency can cook food for 6 or 7 lakhs of schools. I tell you, no 

Government can do it. If you become the Minister, I would say, "Please do if. 

We have initiated this action in a large number of NGOs, who are well-

meaning NGOs, who can collect funds from the people, and who have the 

confidence of the people. We have appealed to all churches, to all 

Gurudwaras, to all wakf boards and to all temples to come forward and use 

this public money for this good cause because we want to feed our children 

right now. If we wait for the Government, the children will remain hungry. 

MISS MABEL REBELLO: But, Sir...{Interruptions)... 

MR. CHAIRMAN: I won't allow you...{Interruptions)...Shr\ P.G. 

Narayanan. 

SHRI P.G. NARAYANAN: Sir, we have been implementing the midday 

meal scheme for the past 25 years. In fact, we have extended this scheme to 

high schools also.This Scheme is yielding good results in Tamil Nadu but a lot 

of money, more than about Rs. 500 crores a year, is being spent by us. But 

the Central Government is not coming to the rescue of the Tamil Nadu 

Government by way of providing financial assistance to the Tamil Nadu 

Government. I want to-know whether the Government can bear the entire cost 

and provide financial help to Tamil Nadu. 

DR. MURLI MANOHAR JOSHI: Well, we have all praise for the Tamil 

Nadu Government as it was the first State to initiate this scheme right up to 

the higher level and are providing good cooked food. The reports are very 

fine, but I am sorry that we cannot fund the whole bill up to 10th class. 

Whatever is our share, we are giving it. We have now obtained permission 

from Pradhan Mantri Gramodya Yojana and other Yojanas to divert some 

funds for this Scheme and I am sure that when the circular relating to those 

two things are sent, you will be able to get some more money for meeting this 

part. But the whole case is this. The resources of this country and the 

resources of the States — in all other States — do not match up to the needs. 

But, we have been all praise for the Tamil Nadu Government for implementing 

this wonderful scheme which they have implemented so successfully. In 

Gujarat, now in Tamil Nadu, partly in Andhra and in Kerala, and in some 14 

other States they have taken up this Scheme as a very serious scheme. And, 

we are now negotiating with all the other States about all these things. 
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